slready starsed &_ohn thil ?

RN -“‘"thsmn OF mnouu AND
: mABILWA'ﬂON (SHPJ REK. K.HM)IL-

KAR): The: andent Fund' Mathomm :

""have mpoﬂed ] nndcr o

(@) No such complamt has been recewed '

_in thu bchulf
- (b Various ' forms including those for

" gettiement of Provident Fund claims, grant

of loans are, as a rule, prinwd bilingually
in English and in the ~Regional language.

It is therefore, not considered necessary to

get long hand-bills printed  in the form of
notices and pasted on the walls of establish-
ments. '

{c) Regional Commissioners generally meet
workers .and others who seek  interview
with them in connection with the Provident
Fund affairs and take suitable actioa oa
their complaints. It does not appear necess-
ary to issue separate orders in this behalf.

lldo—BauMsh cuuultlﬂmu

2380, SHRI E. V. VIKHE PATIL : Wil
the Minister of EXTERNAL AFFAIRS be
pleased to siate :

(a) whether Government propose to
have high levei consultations with Blngu‘
. desh on issues. involving the three nations
. of theaub—contiucnt and

. (b) if 50, by what time a decision on
: tha mntter is’ Iukely to be ukcn 1

THE DBPUW MIN!STER AN THE

' .M!NYSTRY JOF .EXTERNAL ‘AFFAIRS:

' (SHRI SURENDRA, PAL SINGH) : (s) and
© {b). Government is in constant touch * with

comon w lndn. Butmmh and Pakm:n.

B lnvemption luve rocom!y caught red hq:?__. :

_ ded a Chief Bngineer of a ‘Public. Underta-
- king ia_Rajasthan ‘for aliegedly’ acceptiy
8:Graft-of Rs. 3000/— from a Caloutta firm .’

os like omekelhm! Cnﬁi:immm m

Chiel Engineer

‘the ‘Government of ' Bangladesh on issues. . .

in & poah hotel of New: Delhl, _

(b) if o, the names and oﬂm t}mﬂsﬁ"
of ‘the persons taking and: giving ‘graft and
the firms to which. these pcmm bplonsed,, ‘
and .

‘ (c) the o,ctnon proposod to be taken
by Government to. pumsh the persom ;
involved » : ’

THE MINISTER oF' S’!‘ATE !N THE ‘
MINISTRY OF. STFEL: AND MINES
(SHRI SHAHNAWAZ KHAN) : (a) and (b).
Yes, Sir. The Central Bureau of. Inmtiﬁ‘"
tion received a complaint from & represents
ative of -M/s Damodar Enterprises. d.,
Calcutta alleging that Shri Jacob C, Konh :
(Civil), Khe'ri  Copper
Project, was demanding & sum of Rs.5000/> -
for having shown favours in restoring the .
contract as well as for.acoeptance of future
supplies t0 be made by the firm without ..
any objection. Accordingly, thé C. B, 1.
laid a trap and caught the official concerned
red handed while accepting .the -bribe l‘rom

. the complainant at Akbar Hotel, New Dalhl
on 16.6.72. :

() The case is uuder mmtiution by'
the ‘Central Bureau of Investigation and
appropriste action will. be nken on melpt :
of their report N '
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’mmmwahtam% qﬁ mi.






